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SHRI B. GUPTA: I want to know whether 

they are aware of the fact that 27.000 workers 
of the jute mills had been retrenched. This is a 
matter which had been given publicity in 
many newspapers in India. 

SHRI RAFI AHMAD KIDWAI: What is the 
source of the information for the newspaper? 

SHRI S. N. MAZUMDAR: Is my hon. 
friend aware that the Indian Jute Mills 
Association has taken the stand that after the 
recent amendment to the Industrial Disputes 
Act that section which prohibits the retrench-
ment of workers during the pendency of any 
tribunal proceedings is invalid? 

SHRI ABID ALI; If they have taken that   
view,   they  are   wrong. 

MODEL RULES UNDER THE PLANTATION 
LABOUR   ACT 

*54. SHRI S. N. MAZUMDAR: Will the 
Minister for LABOUR be pleased to state: 

(a) whether model rules in respect of all 
the welfare measures provided for in the 
Plantations Labour Act, 1951, have been 
framed; 

(b) if so, whether the said rules have been 
circulated to the parties concerned;  and 

(c) when the said rules are likely to be 
finalised? 

THE DEPUTY MINISTER FOR LABOUR 
(SHRI AMD ALI): (a) and (b).   Yes. 

(c) The draft model rules were considered 
at the 6th session of the Industrial Committee 
on Plantations held recently at Ootacamund 
and the being finalised in the light of the dis-
cussions at that Conference. 

PROVISION OF AMENITIES ON STATIONS 

*55. SHRI D. NARAYAN: Will the 
Minister for RAILWAYS be pleased to state: 

(a) the amount of money which was 
spent on amenities provided at the stations on 
the Tapti Valley railway line on the Western 
Railway during the years 1951, 1952 and 
1953; 

(b) the amount which will be spent on 
amenities at such stations during the year 
1954? 

THE DEPUTY MINISTER FOR 
RAILWAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN): (a) Rs. 12,411, during 1951-52, 
Rs. 42,200 in 1952-53 and Rs.  1,05,200 
during  1953-54. 

(b)  Rs.  79,000   during   1954-55. 

 
SHRI O. V. ALAGESAN: These are 

passenger amenities and I thought that the 
hon. Member was well aware of the catalogue 
of amenities. They are like providing sheds 
on platforms, water facilities, increasing the 
third class waiting accommodation and such 
other things. 
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FLOOR PRICES  FOR  AGRICULTURAL 

PRODUCE 

*56. SHRI PRASADARAO: Will the 
Minister for FOOD AND AGRICULTURE be 
pleased to state: 

(a) whether there is any proposal to 
fix floor prices of food crops and com 
mercial crops; and 

(b) the steps taken by Government 
to check the fall in prices of agricul 
tural produce? 

THE MINISTER FOR AGRICULTURE 
(DR. P. S. DESHMUKH): (a) At present floor 
prices are fixed for cotton only. There is at 
present no such proposal in respect of other 
crops. 

(b) The various steps taken so far by the 
Government to arrest undue fall in the prices 
of agricultural produce include: relaxations in 
controls; removal of the inter-State barriers; 
regulation of imports; liberalisation of 
exports; adjustments in export duties; an 
assurance by certain State Governments to 
purchase wheat if prices tend to fall below a 
certain prices, etc. 

SHRI PRASADARAO: The Minister said 
that liberal exports are allowed and I want to 
know what were the exports allowed in the 
case of groundnut? 

DR. P. S. DESHMUKH: There is a 
complaint and pressure is being exercised by 
certain interests that we should allow more 
liberal exports but, Sir, we want to take the 
condition of the country as a whole into 
consideration, both on the manufacturing side 
as well as on the agricultural side. 

SHRI PRASADARAO: Is it a fact that 
exports allowed so far are less than 4 per cent, 
of the surplus in the country? 

DR. P. S. DESHMUKH: The complaint is, 
as I have already pointed out, that we have 
allowed lesser exports; but for a long time the 
prices were so high that we did not think the 
interests of the consumers and the general 
public would be served by   allowing  more   
liberal   exports. 

SHRI PRASADARAO: Is it not a fact that 
there are certain crops like onions, potatoes, 
etc., which are perishable and which require 
cold storage facilities? Is there any scheme 
contemplated by the Government for the 
construction of cold storage facilities in every 
district and taluk? 


